Title : Papers laid on the Table of the House by the members/Ministers.

PAPERS LAID ON THE TABLE

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS AND MINISTER OF
STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI SURESH PACHOURI): I beg to lay on the Table:

1. A copy each of the following Notifications (Hindi and English versions) under sub-section (1) of section 29 of the Right to
Information Act, 2005:-

i. The Right to Information (Regulation of Fee and Cost) Rules, 2005 published in Notification No. G.S.R. 336 in Gazette of
India dated the 1St October, 2005.

ii. The Right to Information (Regulation of Fee and Cost) (Amendment) Rules, 2005 published in Notification No. G.S.R. 649
(E) in Gazette of India dated the 27'" October, 2005.

iii. The Central Information Commission (Appeal Procedure) Rules, 2005 published in Notification No. G.S.R. 650 (E) in
Gazette of India dated the 28" October, 2005.

1. A copy of the Union Public Service Commission (Exemption from Consultation) (Amendment) Regulations, 2005 (Hindi and

English versions) published in Notification No. G.S.R. 247 in Gazette of India dated 23 July, 2005 under article 320 (5) of the
Constitution of India.

2. Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned (2) above.

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH & FAMILY WELFARE (SHRIMATI PANABAKA LAKSHMI): | beg to lay on
the Table:

(1) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Homeopathy,
Kolkata, for the year 2003-2004, along with Audited Accounts.

i. A copy of the Review (Hindi and English versions) by the Government of the working of the National Institute of
Homeopathy, Kolkata, for the year 2003-2004

2. Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.
THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS (RAO INDERJIT SINGH): | beg to lay on the Table:

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Council for Cultural Relations, New
Delhi, for the year 2002-2003.

ii. A copy of the Annual Accounts (Hindi and English versions) of the Indian Council for Cultural Relations, New Delhi, for the year
2002-2003, together with Audit Report thereon.

2. Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.
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